Open Court

CENTRAL ADMINISTRATIVE TRIBUNAL,
ALLAHABAD BENCH, ALLAHABAD

Allahabad, this the 01% day of July, 2021

M.A. No. 330/1082/2021

In

Original Application No. 330/351/2021
(U/S 19, Administrative Tribunal Act, 1985)

Present:
Hon’ble Mrs. Justice Vijay Lakshmi, Member- (Judicial)
Hon’ble Mr. Devendra Chaudhry, Member-(Administrative)

Manish Singh, S/o Shri Shiv Bux Singh, aged about 51 years,
R/o 397/2, Shastri Nagar Colony, Has Nagar, Kanpur Nagar,
U.P.208005.
Presently posted/working as Works Manager, bearing his
Personnel N0.970040, Kanpur.

........... Applicant

By Advocate: Shri Manoj Upadhyay
Shri Rakesh Kumar Dixit
Shri Sachin Upadhyay.

Versus

1. Union of India through Secretary, Ministry of Defence
D(Estt/IOFS), Government of India, South Block, New
Delhi-110011.

2. Director General of Ordnance Factories, Ordnance
Factory Board, 10A, SK Bose Road, Kolkata-700001.

3. The General Manager, Small Arms Factory, Kanpur.

............ Respondents

By Advocate: Shri M.K. Sharma.



ORDER

Deliverd by Hon’ble Mrs. Justice Vijay Lakshmi, Member-J :

We have joined this Division Bench online through

Video Conferencing.

2. Shri M.K. Upadhyay, Shri Rakesh Kumar Dixit, and Shri
Sachin Upadhyay, Id. counsels for the applicant and Shri M.K.
Sharma, Id. counsel for the respondents, all are present in

court.

3. M.A. No. 1082/2021 is a withdrawal application, filed by
the applicant in the instant OA No.351 of 2021, with prayer

to permit him to withdraw this original application.

4. Ld. Counsel for the respondents has no objection

against the withdrawal application.

5. In view of the above, MA N0.1082/2021 is allowed. The

applicant is permitted to withdraw this O.A.No0.351 of 2021.

6.  Accordingly, the original application is dismissed as

withdrawn.



7.  All the MAs pending in this OA are disposed of as being

infructuous.

Hon’ble Shri Devendra Chaudhry, Member (Administrative)

has consented to this order during virtual hearing.

(Devendra Chaudhry) (Justice Vijay Lakshmi)
Member(Administrative) Member(Judicial)

/Neelam/



